
 >12.52  hrs.

 Title:  Introduction  of  the  Election  and  other  related  Laws  (Amendment)  Bill,  2003.

 MR.  SPEAKER:  Now,  we  go  to  Item  No.  21  Shri  Arun  Jaitley.

 THE  MINISTER  OF  LAW  AND  JUSTICE  AND  MINISTER  OF  COMMERCE  AND  INDUSTRY  (SHRI  ARUN  JAITLEY):  Sir,  |  beg  to
 move  for  leave  to  introduce  a  Bill  further  to  amend  the  Representation  of  People  Act,  1951,  the  Companies  Act,  1956  and  the  Income-
 tax  Act,  1961.

 MR.  SPEAKER:  The  question  is:

 "That  leave  be  granted  to  introduce  a  Bill  further  to  amend  the  Representation  of  People  Act,  1951,  the  Companies  Act,
 1956  and  the  Income-tax  Act,  1961."

 The  motion  was  adopted.

 SHRIARUN  JAITLEY:  Sir,  |  introduce**  the  Bill.

 *Published  in  the  Gazette  of  India,  Extraordinary,  Part-ll,  Section-2,  dated  13.3.2003

 -  Introduced  with  the  recommendation  of  the  President

 MR.  SPEAKER:  Now,  |  90  to  Zero  Hour.

 ...(Interruptions)

 SHRI  BASU  DEB  ACHARIA  (BANKURA):  Sir,  please  take  up  my  notice  of  Adjournment  Motion...(/nterruptions)

 योगी  आदित्यनाथ  (गोरखपुर)  :  अध्यक्ष  महोदय,  मैं  पिछले  पांच  दिनों  से  नोटिस  दे  रहा  ४a6e  (व्यवधान)

 MR.  SPEAKER:  |  am  going  one  after  another.  If  you  really  want  to  have  your  views  presented  here,  please
 cooperate  with  the  Chair.

 ...(Interruptions)

 MR.  SPEAKER:  What  is  this  all  going  on?

 ...(Interruptions)

 MR.  SPEAKER:  Many  people  will  get  opportunity,  provided  you  all  cooperate.

 ...(Interruptions)

 अध्यक्ष  महोदय  :  पिछले  पांच  दिनों  से  यहां  यही  हो  रहा  है  यह  कैसे  चलेगा?

 ...(Interruptions)

 MR.  SPEAKER:  Let  me  take  the  notice  of  one  after  another.  |  will  take  the  notices  as  per  rules  without  doing
 injustice  to  anybody.

 ...(Interruptions)

 MR.  SPEAKER:  There  is  a  notice,  on  damage  and  destruction  due  to  the  hail  storms  in  West  Bengal,  from  Shri
 Basu  Deb  Acharia.

 ...(Interruptions)

 MR.  SPEAKER:  Now,  Shri  Basu  Deb  Acharia.

 ...(Interruptions)

 SHRI  BASU  DEB  ACHARIA::  Sir,  yesterday...(/nterruptions)

 श्री  मदन  लाल  खुराना  (दिल्ली  सदर)  :  अध्यक्ष  महोदय,  दिल्ली  में  ...8€  (व्यवधान)



 अध्यक्ष  महोदय  :  आप  क्या  बोलना  चाहते  हैं?

 ...(Interruptions)

 MR.  SPEAKER:  This  is  very  unfortunate.  Then,  |  have  to  tell  everybody  about  the  rules.

 ...(Interruptions)

 SHRI  BASU  DEB  ACHARIA:  Sir,  yesterday,  a  large  part  of  West  Bengal  has  been  badly  affected  because  of  hail

 storms....(/nterruptions)

 श्री  चन्द्रकांत खैरे  (औरंगाबाद,  महाराद्)  :  अध्यक्ष जी,  श्री  रामाराव  जाधव  जी  ने  नोटिस  दिया  है..

 अध्यक्ष  महोदय  :  मेरी  सुरेश  जाधव  जी  से  बात  हुई  है,  आप  उनसे  पूछिये।

 श्री  मदन  लाल  खुराना  :  अध्यक्ष  महोदय,  आप  उन्हें  जरूर  मौका  देते  हैं।  मैंने  पहली  बार  इस  सैशन  में  इज़ाजत  मांगी  है8€  (व्यवधान)

 SHRI  BASU  DEB  ACHARIA :  Due  to  these  hail  storms,  more  than  100  persons  have  been  injured...(/nterruptions)

 योगी  आदित्यनाथ  :  अध्यक्ष  महोदय,  मैं  पांच  दिनों  से  एक  ही  विय  पर  नोटिस  दे  रहा  हूं  लेकिन  मुझे  अभी  तक  मौका  नहीं  मिला  है8€]  (व्यवधान)  राट्रीय  ध्वाज  का

 अपमान  किया  जा  रहा  है|  (व्यवधान)

 MR.  SPEAKER:  Please,  |  do  not  permit  you  to  speak  like  this.  Yogi  Aditya  Nath,  please  sit  down.

 ...(Interruptions)

 MR.  SPEAKER:  |  have  already  told  him.  In  this  House,  nothing  can  be  produced  like  this  which  he  is  trying  to  do.

 ...(Interruptions)

 SHRI  PRIYA  RANJAN  DASMUNSI  (RAIGANJ):  Yes.  It  is  very  bad.

 MR.  SPEAKER:  It  is  very  bad  for  everybody.

 SHRI  BASU  DEB  ACHARIA:  Sir,  |  am  raising  a  very  serious  issue....(/nterruptions)

 श्री  लाल  बिहारी  तिवारी  (पूर्वी  दिल्ली)  :  अध्यक्ष  महोदय,  मैंने  सीरियस  ईश्यू  पर  नोटिस  दिया  है।  दिल्ली  में  ज़हरीला  पानी  आ  रहा  है,  लोग  मर  रहे  हैं ती!  (a
 विधान)

 अध्यक्ष  महोदय  :  मेरे  लिये  सब  विय  महत्वपूर्ण  हैं।  आपका  है  लेकिन,  |  am  going  strictly  as  per  rules.  Therefore,  |  am  not  going  to

 permit  you.

 ...(Interruptions)

 अध्यक्ष  महोदय  :  खुराना  जी,  आप  कहते  हैं  कि  आपने  पहली  बार  बोलने  के  लिये  नोटिस  दिया  है,  अगर  आप  कहें  कि  अभी  परमिट  करूं,  यह  कैसे  होगा?  मैंने

 आपको  कभी  'न'  नहीं  कहा।  आप  थोड़ा  रुकिये।  मैं  आपको  चांस  दूंगा।  प्लीज़  बैठिये।  यह  ठीक  नहीं  है।

 SHRI  BASU  DEB  ACHARIA:  Sir,  at  least  12  persons  have  been  killed  in  Hooghly....(/nterruptions)

 श्री  देवेन्द्र  प्रसाद  यादव  (झंझारपुर)  :  अध्यक्ष जी,  मेरा  किसानों  की  समस्या  पर  नोटिस  है।

 अध्यक्ष  महोदय  :  आज  किसानों  की  समस्याओं  पर  चर्चा  होने  वाली  है,  आप  उस  समय  कहियेगा।


